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lfhplemcutation of Yashpal Committee.
Rceport
3227. DR. SHRIKANT RAM-
CHANDRA JICHKAR: Will the Minis-
ter of HUMAN RESOURCE DE-
VELOPMENT bc picascd to state:
{n)sa: what stage is the implementation
of Dr. Yuashpal Committce Report;
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(b) whether any monitoring Commitice
was formed with respect to this report,
and if so. what is the finding of the

maintoring Committee; and

(c) what is thc manncr in which the
rccommendations are proposed to be im-
plemcnted?

THE MINISTER OF STATE IN THE
DEPTT. OF EDUCATION IN THE
MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI MUHI RAM
SAIKIA): (a) to (c¢) A Monitoring Com- |
mittee for making periodical review of
the progress of the implementation of the
Yash Pal Commitice reccommondations
had been act up in 1995. The Monitoring
Committee developed “monitoring profor-
mac” which were circulated to all the
States. The Statcs were also requested to
identify nodal agencics to take the follow
up action with regard to thc rccommen-
dations of the Yash Pal Committee. Nod-
al officers/agencics have alrcady becn
identified by 21 States/UTs. The im-
plementation of the recommendations of
the Yash Pal Committice is a Continuing
process to be carricd out by thc State
Governments which have agreed to and
have initiated action on most of the
rccommendations.

Purchase of Skimmed Milk Powder by .
DMS

"~.. 3228. SHRI IQBAL SINGH: Will the

Minister of ANIMAL HUSBANDRY
AND DAIRYING be plcased to state:

(a) whether the DMS is purchasing
skimmed milk powdcr from private agen-
cics and dairics at high ratc with the

result that it is incurring losscs;

(b) if so, whether any enquiry has been
conducted in this regard;

(c) if so, the dctails thercof; and

{d) the action taken or proposed to be
taken against the officials found respons-
ible thercfor?



